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·Aeedy for fodder., fertilisers. ~  and 
..irriaation faci Ii ties 1 H so, what is the 
result? 

SHRI JANARDHANA POOJAR Y : 
-On 12lh S.:ptember. 198 7 the hon. Finance 
Minister convened the m:cting of the 
·Chief Bxe.:utive! particul:. rly to see ho N tht: 
drollght alToctcd people are helped, On 15th 
.September. 1987 the Reserve 8Jak of 
India bad ~  gu Jcli!les and .... e arc 
meeting the roquircments of th! ~  

.particularly of the on:s ,r:c:fcrred to by lhe 
hon. Minister. We have al:!Jo dir.:cted 1he 
Chier E.tecutivcs and the Ch.iirm:n to go to 
the drought affected people to sec that 
their requirements ar:: met fully. 

lmp:.ttt of Cottcn1 :.and Man-made Fibre 

• 2. tSHRI V. SOBHANADREESWARA 
RAO: 
SHRI LALITESHWAR SHAHJ: 

Will the Minister of TEXTILES be pleased 

to state : 

(a) whclhcr Government have taken a 
-d!cisioa to import 10 Jakh bales of couon and 
substanlial quantity of man·made fibre dur-
ing the curnent year; 

• 

{b) if so. the reasons thcref or; 

(c) the quanlity of conon and man-
madc fibre already imported proposed to be 
imponcd in near future and 1he financial 
implications 1bcreof; 

(d) whether some colton growers' As-
sociations have urged Oovcmmcnl not 10 

import cotton; and 

(c) if so. the reaction of Government 
thereto '! 

THE DEPUTY MINISTER IN THE 

MINISTRY OF TEXTILES (SHRl S. 
KRISHNA KUMARJ : (a) No, Sir. 

(b) and (c) Do not ari.c. 

(d) Yes, Sir. 

(c) Oovemmeot do not propose to im .. 

port couon at present. 

SHRI V. SOBHANADREESW ARA 
RAO : Wh ilc it is hippy to note l hlt th= 

Government has positively responded to the 
representations of rhc Couon Growl!'rs· As-
saciations and Federations all over the 
country reaarding agitated note of the re-
quest of the Cotton Mills Fcd,ration request-
ing the Government to allow import of JO 
lakh baits of cotton and 1.2 1akb tonnes or 
man·made fibre yet now the Minister has 
told that th: Government has not taken a 
decision so far. 

We arc very happy 10 know that. At 
the same time, 1 would like to know cacc-
goricaUy from th.: Hon'ble Minister whether 
it is not a fact 1h1t a public notice was 
issued on 9th October 1987 wherc=in the 
Government had announced input-output 

norms for import of raw cotton against ex-
port of yarn. Against export of l kg of 
corded yam of 40 counts and below, the ex-
porter is permitted to import l.5 kg of raw 
cotton. Similarly in respect of combed yarn 
of 43 counts and below import of 1.33 ks and 
for I kg of comboned yam of 40 counts and 
above. import of 1.39 kg raw cotton is all· 
owed. ls this not in con1rJdiction to part 
(a) of the answer given by the Government ? 
Indirectly you are permitting the import of 

raw cotton into this counrry. The Jatcst 
figures say that our cotton production this 
year will not be less than that of the pre-
vious year. In ~ it may be little 

higher. 

So, l would like to know categorically 
from the Hon'blc Minister whether the 
Government would reconsider and wilhdraw 
this public notice issued some time back. 

SHRI S. KRISHNA KUMAR : Sir, I 
have actully answered pans (a), (b) & (c) of 
lhc question. The question was: 

··whether Government have taken a 

decision to import I 0 lakh bales of coUon 
and substantial quantity of manemade 

fibre during the current year;" 

The answer is: 0No, Sir." We have also 
said categorically that the Government do 
not propose to import cotton at present. 

lL is true that a facility had been given 
lo cotton yam cxpbrters under the import-
export policy of the Government for a ~ 

lenishment licence for the cotton yarn ex· 
ported by them. This is because the Govern-
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ment is keen to cstat.li"h a tirm climate for 
export of cotton yarn \\ hich will indirectly 
lu.cl.l ~ .. "ihl:v 11 cl th&: ~ :'-l..r.css of m·ms 
suffering fJ cm C\ er capacity. We ha\e only 
allowed limih.d qt arlit its of) i1 n cxr ctts 
and the conseq1·ent enaMirg import of cotton 
which has nut e\:en siarted. This order was 

issued only in October bu l no imporl has 
nctualJy taken pince. The cotton. if uny, 

imported under repJcnishment licence will 
be a very smal I fraction of the tot al pro-
duction or cotton in the country. It w ii I 
also ha \'C an in di rcct bcncf. l to the loca J 
cotton prices and 1hc yarn prices for hand· 
Joern and po\\rrJoom wcarvers \\hile helping 

the ~  1e.xlilc miJJs. 

Sir, this is am ~  measure. 
\\·c will be continuowdy watching the situa-
tion, Jf rhc re is a 1cason to bclit\oe that 
this assistance to ~  in any way mili-
tates a gainst as table cotton price situation. 
Government \\ill lake ~  action ot 

1bnt time. 

SHRI V. SOBHANADREESWARA 

RAO : Mr. Speak.er, Sir, you :ire wc11 aware 
of the untold suffering faced by lhc cotton 
growers last year and before that due to in-
tensity of \t.hite flood Now the Minister 

says that the impous may be of very small 
amount. But you are opening a door \\ hich 

will hither to be difficult to close. After the 

impor1e<..1 quantities come in. the interests of 

the cotton growers will be jeopardised. There 
fore. J would rcqurst the Hon'ble Minister 
to reconsider and withdraw this notice. 

Sir, the estimated production this year 
will surpass that of the previous year. We 

had exported 1.4 million bales of couon in 
che prcv)ous year. I wouJd like ro ~ 

from rhe Hon'ble Mjnister whether the 

Government proposed ao export some quan-
sity of couon abroad to earn forci[ln exchange 
and to creare a favourable price situalion in 
1be counsry. so beJp the co1ton gtowers. 

The present average yield is only 235 kgs 
lint rcr hectare. \Vhat steps do the Go\ern-
mcnl propose to take so that this yicJd per 
hcc1arc increases and also annciuncc new 

support pr ices "'hie h rea JJy "'o u Id give an 
incenti\·e 10 the cotton gro\licrs '! 

SHRI S. KRISHNA KUMAR : We 

hn ve for the time teing f ro1cn cxrort of 

cottun, the remaining quote, earma rkcd for 
export this year because of lhe abnormal 
increase in the price of cotton and the 
rcsuJtant increhsc in the price of Cl'tton 
yan n till aboul three months ago. H' \\ever. 

11.c prices of cotton ~ well as the collCtn 
)'atn arc new sh< wjng decreasing 11end from 
/\ t J!r·-1 o nward:>i.. Our dcdsil'n tit the 
m" mcnt is that we wjJJ . ' ~  the 

question of exrorl only after watching the 
current situe1ic11. 1tc hen. 
f\.fcml:er is entirely c< riect that our earlier 
estimat.: of the \'Olumc of cotton crop · has. 
had an upwall.I re\-isicn t-ecause of the 
August ntins. \Ve may prohahly rct ahout 

tc n la k h ha lcs mot"e than n rigim.dly est i-
ma ted. r \\Ould like to mcnt ion rhnt e\·en 
if this cxpectati n h realised at , .. c end of 
the cc non year I IJ 8 7 ·BF, we may be faced 
with a stcck situ tion which m'y go t-elow 
the sakty lc\·el ,-.f three months requirement 
l f the ( fl;80i2Cd lPXlilC indUSll")', Jn this 
malter, we arc l:ceping: our ~  close to 
the ground and we "'Ould like to assure you 

that 1 he inter C!'i ts of the cottc n growers wi II 
be fully prctettcd by the Government. The 
export window in cotton )"arn is kepi open 

rec a use we wa nl to increase the eApc rt of 
value ad<lcd gcods as sgai nst the primary 
raw material. 

SHRI LALJTESHWAR SHAHJ :  I 
would like . to know the areas and the 

countries where yarn is proposed to be 
exported and the c untrics from where 

coll< n is proposed to be imported. ~  am 
interested 1 , know this because in our 
export prcgra rnmc earlier, we experted 

cou n yarn and imported raw material 
frc m the hard currency areas. I am. there-
f<'rc, interested to know the countrici "'here 
the export is supported to be made and the 
countries f1om whc re the import has to te 
made. 

SH1U S. KRJSHNA KUMAR : The 
cotton yarn is being exported to European 
EcC" n om ic Community, Czechoslovakia 

and other 'cuntries. As stated e"rlier, we 
tt re ~  ir.1er.cling to jmport cotton at ptt-
scn I n r. u as such, J cannot a nswcr the c thcr 
Pl It or the . ~ . 

SHRI JNDRAJIT GUPTA : Ttc 

. ~  for expert in order t" eo 1n foreign 
cxch ange i!t. of cC1urse, a valid ar·g11mcnt, 
t-ut J \\Ould like 10 know whett:cr it ~ ·~  

, 
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a fact that in the recent months, every p.Ht 
of the country is experiencing an acute 
scuri..·ity on the one hanJ and high prices of 
l'Ol l on yarn on the other. As a result of 
this. lakhs of handloom weavers arc unem-
ployed and their handlooms are i die. He 
has spckcn a lot about looking after the 

~  of the textile mill units and the 
cotton g\-owcrs. 

J ha\'e no objection to that. but the 
textile poJicy wbil:h was adopted last year 
was supposed to look after handloom 

~  a!so, who belqrig to weaker :,ection. 
Is il n t a fact ~  tod&&y l,:khs of hand-

loom wc<:.\Cf!i drc sitting unemployed ~ they 

cannot get yarn rr yarn is ~  nt such 

high prices that it is bcyo r:d tt.eir means ·~ 

To what extent hes this new policy of 
exporting cotton yarn from the C('Untry 
which is being brought as an incentive for 

imporling cotton, led to this condition in 
the handloom market, and whether any 

steps will be taken to help the hand loom 
weavers. who are suffcri ng acute crisis at 
this moment '"! 

SHRI S. KRISHNA KUMAR : The price 
of yam required ror handloom had shown 
an upward trend up to August this year, 

und thereafter the prices have been declin-

ing. I have got the figures as reported by 
the Handloom Commissic,ncr. There is a 

hst of very many counts, b!Jt on the average 
from August to the beginning of November 
there has been a five to ten per ccnl 
decrease. 

So. the increasing trend of bandloom 
price ha5 been arrested. Sir, it is not true 
that the price increase ia handloom yarn, 
which was experienced before August, was 
due to exports. We ha\'e been contionusly 
monitoring the sitmstion. The pri .. e of 
cotton had ~  almost SO per cent 
and the price of )"nm, of which the 

cotton is the bas c raw material. increased 
only about ~  per cent of the price increase 
of cotton. We had taken a series of steps 
to stab1ise the handloom prices. J have got 
a whole list here. \\.'c have advised these 

instruments to 1he State gO\'cmments and 
lhc AIXX Societies. We have slurtcd a series 
of schemes tbrPugh the National Handioom 

Development Corporation as well as the 
NTC'. The interest of the handloom workers 

is one of the primary concerns in the textile 
policy and we stick to that policy. 

SHRI INDRAJJT GUPTA : ls it not 
a fact that handlooms are lying dosed in 
hundreds of thousands and the weavers are 
unem ploycu '! 

SHR I S. KRISHNA KUMAR: Sir1 certain 
pen.."entages of the capacity of all segments 

of lhe textile economy, including handloom, 
power· loom and the organised textile mills, 

are closed from time to time because there 
is substantial O\'Cr-capecity in the textile 

economy. The ~  of the Textile ~  ~  

is to balance the conf1ic1ing and competing 

demands cf these different sectors of the 
textile economy and we have been trying to 

achieve a balance between the interest of 
these sectors. 

SHRIMATI BASAVARAJESWARI : 
I would I ikc to know from the Hon. 
Minister the total quantity of yarns. long 
staple as well as extra long yarns, exported 
during previous year from Andhra Pradesh 

and Karnatka. What is the present policy, 
of Government towards the export of long 
staple and extra long yarns during this 

)'car? 

SHRI S. KRISHNA KUMAR : Sir, 
1 do not have the figures, variety-wise, for 
Andhra Pradesh but as l said earlier, the 
export which was originally earmarked at 

6 lakhs bales this year has been frozen at 

4.9 lakh bales and the rest 1.1.5 Jakh bales 

are not going to be exported. 

. Court Casts of the State Bank of Indore 

•4. SHRl RAJ KUMAR RAl : Will the 
Minister of FINANCE be pleased 10 state: 

• 
(a) the number of court cases pending/ 

lost by the State Bunk of Indore during the 

years 198 3. l Q84 and J ~ 5, year-wise and 
the amount invoh•cd; 

(b) the reasons thereof; 

(c) the details of the '1ction taken by 
the bank against the er ring otTiciaJs1 empJo .. 

~  and 

(dJ the details of the stcrs proposed to 

be taken by the l:nnk fo I·' oid loss of the 




